
     

  

      

 

      

       

        

    

       

    

    

       

     

  

      
     

     

   

     

  
     

       

      

  

          

     

    

   



  

  

      

          

          

             

         

            

         

               

        

         

         

         

          

        

             

           

       

         

            

         

        

    

            

            

         



Marathi tanslation thereof in Loksatta (Pune edition), as per Rule 16 of

the Companies (Compromises, Arrangements and Amalgamations) Rules,

2016.

6. The P€titioner Company to file affidavit confirming publication of the

advertisement in the newspapers 3 days before the next date ofhearing.

lna Malhotra,
Member (Judicial)
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